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(b) to (d) The overaged rolling stock is 
condemned when their condition so warrants 
and is disposed off by auction after taking 
away usable fittings and parts. The amount 
realised as a result of condemnation and 
auction of overaged slock  normally varies 
from type to type also on condition basis. 
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Supply   of   wheat,   rice,   kerosene   etc.   
to Madhya Pradesh 

336. SHRl PYARELAL KHANDBL-
WAL: Will the Minister of FOOD AND 
CIVIL SUPPLIES be pleased to state: 

(a) whether Government of Madhya 
Pradesh have demanded an increase in the 
quota of wheat, rice, sugar, kerosene oil and 
cement during 1983; 

(b) if so, what are the details thereof and 
whether the Central Government have 
accepted the  demand; and 

(c) if not, what are the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI BHAGWAT JHA AZAD); 
(a) to (c) The Government of Madhya 
Pradesh have requested for increase in the 
allocations of wheat, rice, kerosene oil and 
cement during 1983, as under;— 

Wheat:   From  the  existing     monthly 
allocation of 25=000 tonnes    to 60,000 
tonnes for public distribution system. Rice:    

From   the    existing   monthly 
allocation  of  20,000   tonnes  to   80,000 
tonnes. 

Kerosene; From the existing allocation 
of 18,600 tonnes for summer block (March 
to June. 1983) to 25,000 tonnes per month. 

Cement: From the existing allocation of 
1,06,300 tonnes to 4,50,000 tonnes per 
quarter. 
Allocations of foodgrains from the Central 

Pool are made on a month to month basis 
taking into account the overall availability of 
stocks in the Central Pool, relative needs of 
the various States, market availability and 
other related factors. As a result of monthly 
reviews, the allocation are increased 
|decreased wherever necessary these 
allocation are only supplimental to the open 
market availa* bjlity. 

An extra ad hoc allocation of 3,000 tonnes 
of wheat for public distribution system was 
given to the State Government in March. 
1983. Similarly, an extra ad hoc allocation of 
5,000 tonnes of rice was given for the month 
of May, 1983. 

As regards kerosene, the State Government 
have not furnished detailed justification for 
enhanced requirement. However, a quantity of 
4,000 tonnes of kerosene was allotted to the 
State Government in the month of June. 1983, 
in addition to the monthly allocataion for 
making special arrangements for storing the 
same at suitable centres during the rainy 
season. 

As regards cement, owing to limited 
availability of levy cement, it has not been 
possible to accede to the request of the State 
Government. However, in view of the 
expected increase in availability of cement 
during 1983-84 the monthly allocation      ""a      
the      Government      of 


